
Government ot Jammu and Kashmir 
Social Welfare Department 

Civil Secretariat 

Notifitntion 
Jammu, the 301

h of January, 2018 

SRO. 49 .In exercise of the powers conferred by the Section 23 of 
t11e Jammu nnd . Kashmir Rese~ation Ac4 2004, lhe Government hereby 
makes the followmg amendment m the Jammu and Kashmir Reservation Rules, 
2005; namely:-

( 1) Rulc-15 shnJJ be substituted by tbe following~-

"15. Distribution of seats:- For the post-graduate courses in 
MDIMS/M.Tech. Engineering and Agricultural Sciences and similar other 
postgraduate courses, the seats shall be distributed as follows wjtb the condition 
rhat the selection of candidates from the reserved categories for different streams 
shaJI be made strictly on the basis of their inter-se-- merit, treating the.m as a 
single class for purpose of allotment of streams:-

Cllte2ory . %a2e 
(i) Open Merit Category 75% 
(ii) Reservation Category 
(a) Scheduled Caste 4% 
(bl Scheduled Tribe 5% 
(c) Socially and Educationally 
{i) Resident of Backward Areas • lO% 
(ii) Resident of Area AdjoininR Actual Lme .of Control 2% 
(iii) W(:ak and under_privileged Classes (So~1~l Castes) 1% 
(d) Children of Defence Personnel/Para m!htary Forces 2% 

and State Police Persontlel . 1% (e) Candjdates possessing Outstanding Proficiency m 

Spons 

(2). Rule 17 sh:1U be substituted by the following: 
. A reserved categol) candidate if 

''17. ~llotmcnt of Disci~hnes etc:- be considered for allot.ment of 
selected agamst the open mertt seat ~ay . ective category on the basis 
discipline/stream/college allocable to him 10• ht7 ~s!'ststrea.m/college in the open 
on his merit and preference. The left over dlSClpdm ategory candidates who gel 
merit category shall be allotted to the reserve ~-dates getting selected io the r\ :elected consequent upon the reserved category can 1 

\ ~pen merit category. 

.I 



.E~plnnatfon:-

The left over disciplitle shall mean such number of disciplines/stream 
College becoming available after allotment of seat to the last open merit 
candidate as allocable under rules. Such seats shall be added to the pool of 
f\:Scrvcd category candidates in terms of Rule-15 and allotted on the basis of 
merit curn preference. 

By order of the Government of Jammu & Kashmir 

Sd/-
( Sajad Ahmad Khan} lAS 

Commissioner/Secretary to the Govemme~ 
Social Welfare Department 

SWB' BCC/ 04 120 18 
C~) to the:-

!. All Financial Commissioners. 
2. Principal Secretary to Hon'ble Governor. 
J. Principal Secretary to Hon'ble ChiefMinister. 
4. Director, General of Police, J&K 
5 AH Administrative Secretary to Government 
6. Chairman, J &K, Public Service Commission, 

Dated:- 3o . 01.2018 

7. Chairman ,Board of Professional Entrance Examination 
S. Chainnan, J&K Service Selection Board. 
9. OSD with Hon' ble Minister for social Welfare. 
lO.Director, Information J&K. 
II. Secretary J&K, Assembly/Council Sec~etariat. 
12. Manager Government Press Jammu! Snnagar. , . lfi De artment. 
l3.PS to Commissioner Secretary to Government, Soctal We are P 
14.SRO file/stock tHe. /" 

~ 
( Syed N ' rAbmad) 

Under Secretary to the Government, .¥ · Social Welfare Deportment 


